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                       RECORD OF PROCEEDINGS

I.A. NO.160529 OF 2022 IN CIVIL APPEAL  NO.1808/2020

KALYANI TRANSCO                                    Appellant(s)

                                VERSUS

M/S BHUSHAN POWER AND STEEL LTD. & ORS.            Respondent(s)

(ONLY IA NO. 127575/2022 IN CA NO. 2225/2020 IS TO BE LISTED BEFORE
THE COURT )
 
Date : 04-11-2022 This application was orally mentioned today.

CORAM :  HON'BLE MR. JUSTICE K.M. JOSEPH
         HON'BLE MR. JUSTICE HRISHIKESH ROY

For Appellant(s) M/S.  Law Associates, AOR
                   
For Respondent(s) M/S. Cyril Amarchand Mangaldas Aor, AOR

                    Mr. S. S. Shroff, AOR

                    Mr. Krishna Kumar Singh, AOR

                    Mr. Mukesh Kumar Maroria, AOR

                    Mr. B. Krishna Prasad, AOR

                    Dr. Vinod Kumar Tewari, AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

I.A. NO.160529 OF 2022 

List on 07.11.2022. 

(JAGDISH KUMAR)                                 (MATHEW ABRAHAM)
COURT MASTER (SH)                                COURT MASTER (NSH)

Digitally signed by
Jagdish Kumar
Date: 2022.11.04
19:56:06 IST
Reason:

Signature Not Verified


